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 mill  building  is  almost  ready  and  a
 major  part  of  the  machinery  and
 equipment  has  arrived  at  the  site.
 Arrangements  are  being  made  to  start
 the  erection  of  these  machinery.  It  is
 expected  that  the  mill  can  be  com-
 missioned  sometime  in  the  latter  half
 of  1966.

 Demands  of  Docters  in  Bihar
 1870.  Shri  Bibhut!  Mishra;  Will  the

 Minister  of  Health  be  pleased  to
 state:

 (a)  whether  Government  have
 received  any  representation  from  the
 Government  of  Bihar  asking  for  the
 grant  of  financial  assistance  to  meet
 the  demands  for  higher  pay  scales
 put  forth  by  the  Doctors  in  the
 service  of  the  State  Government;  and

 (७)  if  so,  Government's  reaction
 thereto?

 The  Minister  of  Health  (Dr.  Sushila
 Nayar):  (a)  No.

 tb)  Does  not  arise.

 Modical  Officers  in  Tripura
 1871.  Shri  Biren  Dutta:  Will  the

 Minister  of  Health  be  pleased  to
 state:

 (a)  whether  it  is  a  fact  that  the
 Medical  Officers  of  the  Union  Terri-
 tory  of  Tripura  have  given  notice  of
 resignation  on  some  demands;

 (b)  if  so,  what  are  their  demands;
 and

 (c)  the
 thereon?

 The  Minister  of  Health  (Dr.  Gushila
 Nayar):  (a)  No.

 (b)  and  (ey.

 decision  of  Government

 Do  not  arise.
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 ANNUAL  Report  oN  WORKING  AND  मैका Act MIN  or  Co

 The  Minister  of  Finance  (Shri  nt
 (Erishaamackarl): I  beg  to  lay  on  the
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 Table  a  copy  of  Annual  Report  on
 the  working  and  administration  of
 the  Companies  Act,  1956,  for  the  year
 ended  the  318  March,  1965,  under
 section  638  of  the  said  Act.  [Placed
 in  Library.  Seg  No.  LT-4787/65.)
 NOTIFICATIONS  IN  RELATION  TO  STATE

 or  KERALA
 The  Minister  of  Health  (Dr.  Sushila

 Nayar):  I  beg  to  lay  on  the  Table  a
 copy  each  of  the  following  papers:

 (i)  Notification  No.  SRO  280/65
 published  in  Kerala  Gazette
 dated  the  13th  July,  1965,
 making  certain  amendment
 to  the  Trivandrum  City  Im-
 provement  Trust  Accounts
 and  Finance  Rules,  ‘1961,
 under  sub-section  (2)  of  sec-
 tion  137  of  the  Trivandcum
 City  Improvement  Trust
 Act,  1960,  read  with  clause
 {c)  (iv)  of  the  Proclamation
 dated  the  24th  March,  1965,
 issued  by  the  Vice-Presi-
 dent  discharging  the  func-
 tions  of  the  President,  in  re-
 lation  to  the  State  of  Kerala.
 [Placed  in  Library.  See  No.
 LT-4788/65].

 (ii)  Notification  No.  SRO  288/65
 published  in  Kerala  Gazette
 dated  the  20th  July,  1985,
 containing  the  Kerala  Local
 Authorities  Loans  ules,
 1965,  under  sub-section  a
 of  section  8  of  the  Kerala
 Local  Authorities  Loans  Act,
 1963,  read  with  clause  (c)
 (iv)  of  the  Proclamation
 dated  the  24th  March,  1965,
 jssued  by  the  Vice-President
 discharging  the  functions  of
 the  President,  in  relation  to
 the  State  of  Kerala.  [Placed
 in  Library.  Sec  No.  LT-
 4789/65.)

 (iii)  Notification  No.  SRO  2997
 65  published  in  Kerala
 Gazette  dated  the  27th  July,
 1965,  making  certain  amend-
 ment  to  the  Rules  relating
 to  the  preparation  of


